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papers on the Table of the Housge, they
should alsq be permitted to lay papers
on the Table This has not been
practice till now A new practice is to

The Minister of Law (Shri Gevinda
Meooa) rose—

Mr. Speaker: No, no I will call hum,
if | have any doubt

Sarar Junc Musrum (AMENDMENT)
Ruiss, 1967

No. GSR. 927 in Gazette of India
dated the 1Tth June, 1967, under sub-
section (8) of section 27 of the Salar
Jung Museum Act, 198l. [Placed in
Labrery, See No. LT-006/67).



